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reports irrespective 01 wnetner tney come
within_their jurisdiction or not? If so, what is
the reason for the issue of such instructions?]

to Questions
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{{THE MINISTER oF HOME AFFAIRS

(SHRI GOVIND BALLABH PANT): Recently a
case occurred in which there was some delay
in taking action on a report registered at a
Police Station on account of jurisdictional
uncertainty. Instructions have been issued to

flTTHE MINISTER oF DEFENCE (SHRI V.
K. KRISHNA MENON): (a) Yes, Sir.

(b) One military craftsman and one civilian
vehicle mechanic were arrested by the civil

police and subsequently released on bail. One
Rifle, one Revolver and some rounds of]
ammunition are alleged to have been
recovered from them.

(c) The police interrogated these two
individuals as well as an army officer in
whose private car the material is alleged to
have been recovered and have instituted
prosecution proceedings against them in the
Court of a Resident Magistrate, New Delh;.]
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t [RECORDING OF REPORTSAT DELHI

POLICE STATIONS

59. SHRINAWAB SINGH CHAUHAN: Will
the Minister of HOME AFFAIRS be pleased to
state whether it is a fact that the police stations
in Delhi have been instructed to record '

avoid such delays in future.]
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t [RIFLE TRAINING IN RIFLE CLUBS
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60. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether rifle training in Rifle Clubs to
such members of the families of the arms
licence holders who do not hold any licences
is prohibited;

f[ ] English translation.



